
Central Administrative Tribunal

Circuit 3?nch, Indore

O.A.No.140/98

wednessday, this tha 19th day of afxx F^ruary, 2003

Hon'b^le 3hri Justice N.N.Singh, Vice Chairman(J)
Hon'b^e Shri Govindan S, Tampi, Member (A)

\

Nanuram Shoudhary s-o late Shri Daulatram
Choijdhary aged 61 yearaei e^-employees of
Central Bureau of Narcotics

r/o H.No,82, LIG Colony,
Indira Nagar - Neemuch - 458 441 \MP;

(By Advocate: Shri Q.M.Kulkarni)
..Applicant

Versus

1. Union of In ia
through the Secretary
Ministry of Finance, Deptt. of Revenue
North Block, New Delhi

2. The Narcotics Commissioner of India
19, The Mall, Morar,
Gvalior - 6

3. The Deputy Narcotics Commissioner
Neemuch - 458 441 (MP).

(By Advocate: Shri B. Dasilva) ,.Respondents

0 a PER (ORAT.)

Shri Justice N.N.Singh:

Learned counsel for the applicant seeks permission
to witM^w the OA on the ground that he has been
promoteis^ bV the respondents. Prayer is allowed. OA
is dismi^§^|g as withdrawn.
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